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Hkkjrh; izfrHkwfr vkSj fofu;e cksMZ [पँूजी का 
नग
मन ¼इ� यू½ और �कट�करण अपे�ाँ] ¼la'kks/ku½ fofu;e] 2019 

 la- lsch@,y-,-Mh-&,u-vkj-vks-@th-,u-@2019@05----&बोड�, भारतीय �ितभूित और िविनमय बोड� अिधिनयम, 1992 (1992 का 15) क� धारा 30 के अधीन �द
 शि�य� का �योग करते �ए एत�ारा भारतीय �ितभूित और िविनमय बोड� [पूँजी का िनग�मन (इ�यू) और �कटीकरण अपे"ाएँ] िविनयम, 2018 का और संशोधन करने के िलए िन$िलिखत िविनयम बनाता ह,ै अथा�त्: 1. इन िविनयम� को भारतीय �ितभूित और िविनमय बोड� [पँूजी का िनग�मन (इ�यू) और �कटीकरण अपे"ाएँ] (संशोधन) िविनयम, 2019 कहा जा सकेगा ।  2. वे राजप+ म, उनके �काशन क� तारीख को �वृ
 (लागू) ह�गे । 3. भारतीय �ितभूित और िविनमय बोड� [पँूजी का िनग�मन (इ�यू) और �कटीकरण अपे"ाएँ] िविनयम, 2018 म,, िविनयम 158 म,,-  
i. उप-िविनयम (6) म,,-  क. श/द तथा िच1न “लाई गई ऋण पुनस4रचना 5क�म (डैट री567च8रग 5क�म)” श/द� तथा िच1न� “क� गई ऋण पुनस4रचना (डटै री567च8रग)” से �ित5थािपत हो जाएंगे; ख. िन$िलिखत 5प9ीकरण अंतः5थािपत <कया जाएगा, अथा�त्,- 

 



2   THE GAZETTE OF INDIA : EXTRAORDINARY  [PART III—SEC. 4] “�प�ीकरण.- इस उप-िविनयम के �योजनाथ�, “उधारदाता? (दनेदार�)” से सभी अनुसूिचत वािणि@यक बAक ("े+ीय Bामीण बAक� को छोड़कर) और अिखल भारतीय िव
ीय सं5थाएँ अिभ�ेत ह�गी ।” 
ii. उप-िविनयम (7) का लोप हो जाएगा ।   अजय Dयागी, अEय"  [िवFापन- III/4/असा./590/18]  पादपादपादपाद    �ट�पण�ट�पण�ट�पण�ट�पण    ::::    1. भारतीय �ितभूित और िविनमय बोड� [पँूजी का िनग�मन (इ�यू) और �कटीकरण अपे"ाएँ] िविनयम, 2018, सं. सेबी/एल.ए.डी.-एन.आर.ओ./जी.एन./2018/31 Gारा, 11 िसतHबर, 2018 को भारत के राजप+ म, �कािशत �ए थे ।  2. मूल िविनयम तDपIात्: (क)  31 <दसHबर, 2018 को भारतीय �ितभूित और िविनमय बोड� [पँूजी का िनग�मन (इ�यू) और �कटीकरण अपे"ाएँ] (संशोधन) िविनयम, 2018, सं. सेबी/एल.ए.डी.-एन.आर.ओ./जी.एन./2018/57, Gारा संशोिधत �ए थे । 

 

SECURITIES AND EXCHANGE BOARD OF INDIA 

NOTIFICATION 

Mumbai, the 29th March, 2019 

Securities and Exchange Board of India (Issue of Capital and Disclosure Requirements) (Amendment) 

Regulations, 2019 

 No. SEBI/LAD-NRO/GN/2019/05.—In exercise of the powers conferred under section 30 of the 

Securities and Exchange Board of India Act, 1992 (15 of 1992), the Board hereby makes the 

following Regulations to further amend the Securities and Exchange Board of India (Issue of Capital 

and Disclosure Requirements) Regulations, 2018, namely:  

1. These regulations may be called the Securities and Exchange Board of India (Issue of Capital 

and Disclosure Requirements) (Amendment) Regulations, 2019. 

2. They shall come into force on the date of their publication in the Official Gazette.  

3. In the Securities and Exchange Board of (Issue of Capital and Disclosure Requirements) 

Regulations, 2018, in regulation 158, -  

I. in sub-regulation (6), -   

i. the word “scheme” shall be omitted;  

ii. the following explanation shall be inserted,- namely,- 
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“Explanation. – For the purpose of this sub-regulation, “lenders” shall 

mean all scheduled commercial banks (excluding Regional Rural Banks) 

and All India Financial Institutions. 

II. sub-regulation (7) shall be omitted. 

AJAY TYAGI, Chairman 

[ADVT.-III/4/Exty.-/590/18] 

Footnotes: 

1.   The SEBI (Issue of Capital and Disclosure Requirements) Regulations, 2018 were published 

in the Gazette of India on September 11, 2018 vide No. SEBI/LAD-NRO/GN/2018/31. 

2.  The Principal Regulations were subsequently amended on:  

(a)  December 31, 2018 by SEBI (Issue of Capital and Disclosure Requirements) 

(Amendment) Regulations, 2018 No. SEBI/LAD-NRO/GN/2018/57. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064 

and Published by the Controller of Publications, Delhi-110054. 


		2019-04-01T21:12:04+0530
	MANOJ KUMAR VERMA




